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FT.3M. 1145(37).—Fea T TLRTE, TR TR AT, 1956 (1956 FT 48) #FT &TeT 3 F T2 (F)
FTRT &< ATTRAT &1 TR 2 gU, A= &7 TAT qg=1 # 797 fAfAfas, 3% o 17 § 90 ye=qrtad g
TISTHTI, ATAA-TREYT (F0T-1) FrE-FE TFH Felog HIeT, Tha-04 (qrarars &%, T 0+000
TFHT 42+761), TAUH-09 T ATHAT-TRET & AT 136+000 TF F @S oo H, I ST TTHN
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A TEATEAT T TSTHT, ATTA-TIREIR (F07-1) gre-ofiT T #gies RIS, T9e-04 (FURER
o1, fadt 0+000 & faeft 42+761), THU=-09 & rH=A-TIR@YR & fheft 136+000 T A JfH T st
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[T. §. E-300448 ]
g FHHET, ATaF

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 3rd March, 2026

S.0. 1145(E).—In exercise of powers conferred by clause (a) of section 3 of the National Highways Act,
1956(48 of 1956), the Central Government hereby authorizes the officers mentioned in column (2) of the Schedule
annexed here to as the competent authorities to perform the functions of such authorities under the said Act with effect
from the date of publication of this notification in the Official Gazette, in respect of the stretch of land for newly
proposed National Highway, High-Speed Access-Controlled Corridor from Panipat—Gorakhpur (Shamli—Kheri Phase-
1) in the state of Uttar Pradesh- Package 4 (Moradabad Spur, km 0+000 to km 42+761), starting at NH-09 and joining
Shamli-Gorakhpur at km 136+000 for building (widening / four-laning, etc.), maintenance, management and operation
in the State of UTTAR PRADESH as specified in the Schedule given below.

SCHEDULE

Land acquisition for newly proposed National Highway, High-Speed Access-Controlled Corridor from
Panipat—Gorakhpur (Shamli-Kheri Phase-1) in the state of Uttar Pradesh- Package 4 (Moradabad Spur,
km 0+000 to km 42+761), starting at NH-09 and joining Shamli-Gorakhpur at km 136+000 in the State of

UTTAR PRADESH.

SI.  CALA Stretch State District Taluk/Mandal Name of the Village
No. 2 3 4 5 6 7

1

1 SLAO, Newly UTTAR |BIJNOR Dhampur 1 Alampur

Bijnor Proposed PRADESH
KM 28.5 TO 2 |Niyamtabad
KM 42.761

3 |Berkhera

[F. No. . E-300448 ]
SHAIKH AMINKHAN, Director
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